CENTRAL AIMINISIRATIVE TRISUNAL, JABALFUR BENGH, JABALEUR
Original Application No. 460 of 2002

Jabalpur, this the 16th day of June,! 2004

Hon'ble shri M.Po Si-ﬂgh', Vice Chairman
Hon'ble shri Madan Mohan,; Judicial Member

1. Mamlesh Yadav, Son of shri Govind Singh
Yadav, aged sbout 29 years,] Goods Drivery
Railway Department; R/o+ LOco Foreman,]
Itarsi. - .-

2, Lalman Malviya, Son of shri phaiyalal
. Malvj-ya. aged about 48 years,; Goods
Driver,; Railway Department,j R/o. Loco
Ebrenm‘? ItarSi. o 'YX gmli@nts

(By Advocate - shri sS.D. Gupta on behalf of shri R.I.. Gupta)

Versus

-

1,. Union of Indiay Through its
Secretary, Ministry of Railway Affairsy
Rai]. Bhawan,j New Delhi, ,‘

' Assistant General Manager,i
Central Railway,: Mumbai, CST,

Chief Personnel Officer (T),
Office of General Manager,
Central Railway, Mumbal CST,

Senior Divisional Persennel
Officer.; Central Railway,a '
3"@&1 WP).e .es Respondents

(By Advocate - Shri H,B, Shrivastava)
0 R D ER LOrall

By M.Ps Singh, Viee Chairmen - .
By f£iling this Original Application the applicants have
claimed the following main reli ef s .

a(i) It is, therefore, prayed that the impugned order
dt. 27-5-=2002 contained in Annexure A-10,, calling other
candigates for £illing up the posts of Goods Driver
against which the petitioners ?nd;othez:s haxgm ?i.fe:dy
filed petitions before the Hon'ble Central straw=
tive ip ribunal, may kindly be quash ed. ‘_ ) ,

2*{‘ Heard the learned counsel for the parties and perused -

the order dated 18.11.2003.

- -

wed counsel for the reSpmdaits has stated that
A\



.a . PN

the Original Application has become infructuous in vigw of
the orders issaed by the respondents on 18.1142003, wheré:y
the applicants have béen promoted to the grade of 5000-8000/-
The learned oounsel for the applicants agreeg to the
submission made by the learned counsel for 'd';e respondents.,

- b -

4 In view of the submigsions made by both the counsel,
the Original Application has become infructuous and the same
is dismissed as infructuous, No costs,

(Maden%lé@, | M2 .“Singh)

Judicial Member - Vice Chairman
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